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BEFORE THE LEARNED NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH

_ Iﬁtgrlocutory Application No. of 2024
" \Original Application No. 44 of 2023

BETWEEN
...Applicant/ Petitioner
~-VERSUS-
Bihar Foundry & Castings Ltd. & Ors. ... Respondents

APPLICATION FOR ISSUING APPROPRIATE DIRECTIONS TO THE

RESPONDENT NO. 1 FOR PRODUCTION OF DOCUMENTS

The humble application on
behalf of the applicant,

MOST RESPECTFULLY SHEWETH: -

1. That the subject Original Application has been filed raising issues with
respect to severe violation of the environment protections norms carried out

by the Respondent No. 1 while running its ferro-alloy unit.
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2. That the complete facts of the case are laid out in the said Original
Application and other submissions filed by the Applicant herein and
therefore, the same are not being repeated for the sé.ke of brevity. It is,
however, requested that the instant application maybe read with other

submissions made by the Applicant in the instant case for its adjudication.

3. That it is humbly submitted that the Applicant has already submitted
documents to show that the Respondent no. 1 is operating its ferro-alloy plant
with expanded capacity even when it has not obtained environment clearance
for the same. The CLU converter of Respondent No. 1 is a heavy polluting unit
and the same is installed and being operated without there being any prior

environment clearance for running it.

4. That the Respondent No. 1 has even started supplying products from
its CLU converter to PSUs’ (SAIL, etc.) without disclosing the fact that such
unit is installed without prior environment clearance. A photocopy of the
work order dated 01.09.2023 issued to the respondent no. 1 has been annexed

hereto and marked as “ANNEXURE P/1”.

5. That the fact that the Respondent No. 1 has iégd_yy_______‘_;g:gmpl_eted

expansion of its ferro alloy unit and has established a CL ‘converter and is
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operating the same can also be assessed from the GST data showing supply of

goods being made from the ferro-alloy plant of the Respondent No. 1.

6. That it is submitted that the Applicant has obtained information from
various credible sources that apart from supplying products to SAIL, the
Respondent No. 1 is also supplying products from its CLU converter to JSW
and is even exporting its products. This shows that the Respondent No. 1 is
continuously operating its polluting units without any checks and balances
due to which the already critically polluted Ramgarh area is further being

severely polluted.

7. It is however submitted that since the GST data are not available for
public access, the Applicant herein is unable to furnish such data before the
Learned Tribunal. However, the it is humbly submitted that the Learned
Tribunal may exercise it inherent powers and direct the Respondent No. 1 to
produce the GST data pertaining to its ferro-alloy plant for the FY 2022-23 and
FY 2023-24 so that same can be relied upon to ascertain the actual illegal

production done by Respondent No. 1 in its ferro-alloy plant.

o

S
S - . fhe fact that the Respondent No. 1 is supplying low carbon ferro-

alloy ¢ Q];d\bfe %sessed from its GST data and it is submitted that such product

-,
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cannot be produced in any unit apart from the one possessing a CLU
converter, which is also provided in the pre-feasibility report filed by
Respondent No. 1 while seeking environment clearance for carrying out
expansion in its ferro alloy unit. Photocopies of the data showing that there is
substantial increase in the year-wise production of slag by M/ s. Bihar Foundry

& Castings Limited has been annexed hereto and marked as “ANNEXURE

P/2".

9. That the Applicant herein has already provided the environment
statement filed by Respondent No. 1 showing abnormal increase in production
of slag (slag production in FY 2022-23 doubled as compared to previous 5
years) which shows that the production has increased substantially which can
only happen if the Respondent No. 1 has illegally expanded its ferro-alloy unit
without obtaining environment clearance. The GST data of Respondent No. 1
along with the sale invoice for products sold and invoices for raw materials
purchased by the Applicant will enable the Learned Tribunal to ascertain the
exact amount of production being done by the Respondent No.1 and same can
be relied upon to assess the violations being done by the Respondent No.1

while running its ferro alloy plant.

S el

In light of the aforesaid facts and

circumstances, it is most humbly
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prayed that the Learned Tribunal be

pleased to: -

i) To direct the Respondent No. 1 to
produce the GST data showing
supply of goods by its ferro-alloy unit
during the FY 2022-23 and 2023-24;

ii) To direct the Respondent No. 1 to
produce the sale invoice of the
products sold by it from its ferro-

alloy unit;

iti) =~ To direct the Respondent No. 1 to
produce the purchase invoice for the

raw materials procured by it for its

ferro-alloy unit;
iv) To pass any such order and/or

direction as the Learned Tribunal

may deem fit in the interest of justice

And for this act of kindness, your applicant, as in duty bound, shall ever pray.
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AFFIDAVIT

I, Rakesh Shrivastava, son of late Brijraj Shrivastava, aged about 50 years, by
faith - Hindu, residing at H No. 308, near Durga Mandir Tilli, Sagar. (M.P.),

Pin Code: 470009, do hereby solemnly state and affirm as follows:

1. That I am the applicant in the O.A. No. 44/2023/EZ and I am fully

conversant with the facts and circumstances of this case.

2. That the statements made in paragraphs 1 to 6 in this application are
true to the best of my knowledge and the rest are my submissions before this

Learned Tribunal.

e

Identified by me,

Advocate

¥ lavo [aed/aoan
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ANNE XURE - P/

bt + Teanismat 1 Filiar

Contract]srga

Contract No | 3g=¢ asisn: GEMC-511687741453369
Generated Date | 3rgay ff4: 01-Sep-2023
Bid/RA/PBP No., | aiefl/aimyydisiidt @ _GEM/2023/8/3694407

Organisation Details | ¥z faaRor

Buyer Details | =¥izR faazor

Type | TF4 Central PSU Designation| 9 : Deputy General Manager

Ministry [ HI1mT - Ministry of Steel Contact No. | 4o Faw

Departrment | & ; Steel Authotity of India Lim ted Ernail 1C (e amda - buyS.sail.rourkela@gembuyer.in

Organisation Name | T2 &1 7H ; Reurkela Steel Plant GST:N | wHowdhamu :

Office Zone |t dm: Materials Managernent Pu-chase Central Stares Rourkela Steel Plant Rourkela,
Address | ;

SUNDERGARH, ODISHA-768011, Tndia

Financial Approval Detail | ot wieia ida=m

Paying Authority Details | 10Tar oG f&awor

IFD Concurrence | aMETes wias Mo Rale: PAD
Designation of Admiristrative Approvat] DI Fayrnent Mode | Internet Barking
W A 1 g TR & R
Designanien of Financial Approval| EC (FEA) Oesignation |78 ir Manager
T aeeiEA @ TEm Email 10| 47T paol.sailrourkela@gembuyer.in
GETIN | SHerdtande : Z1AAACSTOB2F22P
OFFICE OF GV (FRA « STORE BILLS), SAIL - ROURKELA STEEL
Address @an PLAMT,
Sundergarh, QDIEHA-769011, India
Seller Details | a1 faaxor
Gelt Seller 10|59 faéma g - HQO5210004030533
Cormpany Name | &t & ama | BIHAR FOUNDRY & CASTINGS LIMITED

Contact Mo. §EE 7o : OE825379408
Email 1D | $e amf : bala0l7 h@gmail.com

SURVEY PLOT HO 1364, RANCHI INDUSTRLAL ARZA DEVELOPMENT AUTHORITY, INDUSTRIAL AREA ROAD, MARAR, RAMGARH,
Address ] THARKHAND,

Hazaribag, JHARKFAND-829117, -
MSME Reglstration number [ oerrsTE ofiamor dam -
GSTIN | sfeedrame:

20AABCR1852D1ZE

*GST / Tax invoice to be raised ir the name of | 579es 71y & a7 & GST/TAX gaatga G1 3 S - Buyer

Delivery Instructions | faraer & : NA

Product Details | 3w fagror

Price
{Inclusive of
(:!rderedI Unit Price ] all Duties and
I Quantity| | Jnit | Tzx Bifurcation {(INR}| Taxes in
# Trem Description | simgew faRror -, m—guN R](imm| o T (INR) INR)|
[CEiu ks 4 (INR #
ol e ok
A
Product Mame | 3% 1M : Low Carbon Farre
Manganese
Brand |Fig: OEM
Brand Type |8 ¥R+ Registered Brand GST|<fiTedl (18%) : 172,150,322,034
GST Cess 1| Sfqadl 3wt 1 (0%) : 0
Catalogue Status | i £ R Catalogue net ] )
verified by OEM metric GST Cess 2|Gﬂ@m2 {0 per accounting unity: 0
1 Selling As 3 o - Reseller ot verified by 10000 | - 112,860 | Input Tax Credit (TTC) on GST |ofieedl /R 3ye daa Sz | 1,128.600,000
oFM (m&awﬁ}ns {T1 gO%) $172,159,322.034
ITCon G ess 1 Sfigadt o ay AEHd 1 (100%): 0

Category Name & Quadrant [ Sofi 2 Ty st srgafe :
Low Carbon Ferro Manganese [Q3} e, 7€ on GST Cess 2. wiieed) Ir w2 Sedief 2 {100%): 0
Model |55t Bihar Foundry & Castings Ltd -
HSN Code | sy &ls: 72021900

Total Qrder Vaiue |3 i€t 37 {in INR} 1,128,500,000
Consignee Detail | wifwfy fasmor
Delivery Starc| Do TO
. After|
S.Noj . Lot No.| | Guantity| . Completed
=4 Consignee | mf&dt it S - i H arg

By|
EGICEE
i o g o
2 AT T E
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Designation |1 : - 1 4 9
Email 10| $47 arfSh : conz sail rourkela@germbuyer.in

, Contact | 9o : 0661-2448362- Low Carbon Ferro i 10.000 O1.Sep-2023 30-Dec.2023
GSTIN | sftoadtamée ; - ¥ anganese ' P &
Address | o OFFICE OF GM 1/C (STORES & INSPECTION), CEMTRAL STORES,
SAIL ROURKELA STEEL PLANT,
SUNDERGARH, ODISHA-769011, Indta

Product Specification for Low Carbon Ferro Manganese

Specification | faFgy Sub-Spec |3ufalga Value | 959

Custom Specification Custom Specification Yes

Seller Specification Document | ke e semd:

mkp.gem.gov.in/ratalog_datalcataleg_support_document/B1 02766/ CatalogAttrs/SpacificationDac
uMment/2023/7/26/2023_07_26_13_30_25_sail_rsp_spec_t_c_2023-07-26-13-30-

45 _59b464a221717555¢fSd1d12ed

0d3bet.pdf

1. specificationDocument

Buyer Specification Document | @25 [&fkiear swardw:

Tkp.gem.gov.in/catalog_data/cataleg_support_document/buyer_documentss 1 S506657/54/ 78,703/ Catal
agattrs/DrawingDocumer V2023714 integrity_pact_2023-07.14-15-18-
03_ddea23139eb50bfbdcefatfal 4daf

2.pdf

1. Drawing Docurmeant

mkp.gem.govin/catalog_datalcataleg support_document/buyer_documents/1506637/54/78/703:Catal
ogAttrs/SpecificationDocment/2023/7/14/cuskorn_bid_2023-07-14-15-18-

2. gpecificationDocument
0B_42d78%8374018ch2292974f742159
fe.paf
ePBG Detail | Sttt firm
Advisory Bank | sergs 3% MA
ePBG Percentage(s) | Sl ufFv (%) : . MNA

General Clauses w.rt RCM/FCM | siesirgargwdine & dew o amrma @

1. Where ever RCM is applicable, for sellers (Regular G5T registered seller who opred out af FOM as per nonifications of GSY like GTA, unregistered seller), Buyer have liability of
paying the G5T and G557 cess ta the government an the specified rate mentioned by them in thug cantract. Seller will imvoice buyer with Zero 35T and G5T cess.

2. For Registered seffers as per FCM. rates will b2 inclusive of prescribed rare of G5T and GST cess, [TC available to buyer as shown i the bid document have been applied while
evaluating the bids. Seller has liability of paying the GST and G5T cess 1o the govt and same will be charged from buyer while rwoice,

3. For Registered seliers who opted far RCM while quating for specified category under section 9(3} tike GTA rates will be exclusive of G5T and GST cess. GST and GS5T cess as
indicated by the buyer in the bid document payment of G5T and G5T Cess will be the liability of buyer.

4, For Unregistered sellers Liability of payment of G5T and G5T cess is in Buyars scope. G5T and 35T tess as indicated by the huyer In the bid decument will be the lability of
buyer . Unreqistered seller will invgice buyer with zere G5T and Zero G57 cess.

E. For sellers under Composition Scheme: There is no liability of payment of GST and GST cess in Buyers cope. Seller will invoice Zero G5T and GST cess In the invoice to buyer,

Terms and Conditions | iz v

1. General Terms and Conditions-

1.1 This contract is governed by the r\nc;’as provided in the Market:nlace

General Terms and Conditions, conditions stipulated to this Pmdu;:'

Conditions (GTC) untess atherwise superseded by Goods / Services specific Special Terms and
{ATC), as applicable

2. Buyer Added Bid Specific Terms and Conditions-

2.1 Germic
CPTION CLAUSE: The Purchaser reserves the right to increase ar decrease the quantity o be ordered upJo 25 pefcent of bid quantity at th_etrm‘éfo,f piacernent of contract. The
purchaser alse reserves the right ta increase the ordered quantity by up to 25% of the contracted quanﬁﬁ{i ﬁrmg the currency of the ,:ontract /;;ﬁe contracted rates. Bidders
are bound to accept the orders accordingly. 5o .

2.2 Scope of Supply. “’“@?X:'":r-
Scope of supply (Bid price to include all cost componenits) : Only supply of Goods

Note: This is system generated fike, No signature is required. Print out of this decument is not valid for payment/ transaction purpose.
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1>1§4'81 ANNEXURE - P[a

Ref: BFCL/ENV/2023/40 Dated: 16.08.2023

To,

The Member Secretary

Iharkhand State Pollution Control Board
T.4. Division Building (Ground Fioor)
HEC, Dhurwa, Ranchi-834004

Sub:  Submission of Environmental Statement {Form V) of M/s Bihar Foundry & Castings
Limited, Ferro Alloys Unit Tor the Period of 2022-2023.

Ref: (i} Environmental Clearance Letter No. - 1-11011/384/2010-1A. il {1} Dated: 31.01.2011
(ii} Consent to operate Letter No. JSPCB/HO/RNC/CTO 4412165/2020/1819 dated 10/11/2020
& amendment CTO ISPCB/AUTO-RENEW/CTO/15367225/ 1341 dated 23.01.2023

Dear Sir,

With reference 1o the above we are hereby submiitting the environment statement {Form v of
M/s Bihar Foundry & Castings Limited, Ferro Alloys Unit for the period of 2022-2023.

This is for your perusal and necessary record

Thanking You,
Sincerely Yours,

For, Bihar Foundry & Castings Limited
Ferro Alloys Unit

(g .
o & el

General Manager

Encl. As Above,

Copy To: | \\f:w e - ‘ S
AL AT W
1. The Addi. Prircipal Chief Conservator of Forests (), MTﬁ‘i&tt.gz__Qﬁ_Ejg‘;E;Fé’rest and Climate

Change, Regional Office (ECZ), Bunglow No. A-2, Shyamali Colony, Ranchi- 834002,
2. The Regional Officer, Jharkhand State Pollution Control Board P.T.C Chowk, matwari
Road, Dist- Hazaribagh.

Bihar Foundry & Castings LI
Works - Ramgarh Industrial Area, PO.- Marar, Dist.- Ramgarh, Jharkhand - 829117,
Registered Office - plain Road, Ranchi, Jharkhand - 834001,
O Mo - U271003H 197 1PLCB00312 & GST No - 20AABCB1852D11) _
Ranchi - 8825378408, 9523097635 / Ramgarh - 2934012660, 7033698983, Email - bicigfagbgraail.com
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FORM Y
{sce rule 14}

Eonvironmental Statement for the financial vear ending on 314 March 2023
PART - A

(i) Name and address of the owner / : Mr. Gaurav Budhia {Director)

occupier of the industry operation or .
Bihar Foundry & Castings Limited ,

process
Ferro Alloys Unit.
Piot No. 1405, Ramgarh industrial Ares,
Village & PO - Marar
Dist- Ramgarh, tharkhand- 829117
{it)  Industry Category Primary {SIC Code) - Primary metallurgical industry & Red

(i}  Production capacity — Units
Unit Capicity -

Ferro AiioysSaiico /- 96 TED
| Manganese

{iv} Year of establishment o 01.06.2014
(vl Date of last environmental statement  06.09.2022
submitted |
PART - 8

Water and raw material consumption

1. Water consumption m3/day :

‘;
Purpose Ferro Alloys Plant | Total (m3/day)
Process & Cooling [ 25 25
TOt;ifC;DomQStif_ | e
s use & other

Page 1 of 7
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S.No. | Unit Name of products Process water consumption per unit of product
| output "

" During the current During the current
financial year 2021-22 | financial year 2022-23

Ferro Manganese /
; 3 3
Silico Manganese 0.700 m 0.701m

| Ferro Alloys

2, Raw material consumption:

Linits Name of MName of raw Cénsaﬁ{btib'ﬁ'bf"réw méteria% per unit of output
products materials

Durmgthecu rrent  © During the current
financial year 2022-23

financial year 2021-22

~ Ferro 5 Ferro Manganese Ore 2.347 MT 1.70 MT
; Silico i Coke {Imported) 0.25 MT 0.30 MT

........................ |

Manganese Coat {Imported) 0.45 MT 032 M7

Quartzite 0.004 MT 0.10 MT

. Carbon Electrode

0.015 MT 0.02 MT
Paste :

. 0.005 MT

PR

0,75 MT

. Dolomite Chips _
T : By

[ : ST

| HighMnoSlag TR

Mn Sinter

 Sand Stone ¢

PART—C-_
Pollution discharged in to environment
(Parameter as specified in the consent issued)

(1) = Pollutants .  Nameof | Quantityof | Concentrations

discharged {Kg
day)

source poilutants | of pollutantsin | variation from

| .

| discharged . prescribed standers
: with reasons

| {mass/volume)

i Stack 2 of SAF 40.19

] | 1&2)

Page 2 of 7




148%'

PART-D
HAZARDOUS WASTES

(As specified under the Hazardous and Other Wastes [Management and Transboundary

Movement} Rules, 2016

Du'r"fng the current

H "'Hazar.dous Wa Steq Wasté Type Dx_.irmg thé current h .

: |

financial year 2021-22 financial year 2022-23 i

‘& From Process tsed oil 0.175 KL 0.18 KL |

@ b) From pollution ) ) NA NA |
control facilities :

Hazardous waste disposal - Used oil being disposed in house for plant machinery

lubrication.
PART ~E
SOLID WASTES
R 10taiquant1ty{MT}
| Duf‘iﬁg the currcm] Duriné the current i
- financial year 2021-22 | financial year 2022-23

i

a) From Process

| Ferro Manganese Siag |

b} From pollution

control facilities

24631500 MT |

54943.090 MT

Fume Extraction system with Bag Filters

¢) (1) Quantity |
recycled or re-
utilized within the

unit

Ferro Manganese Slag i

PART ~F

Please specify the characterization {in terms of composition and guantum) of hazardous as

well as solid wastes and indicate disposal practice adopted for both these categories of

waste,

Page 30f 7
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Slag Test Report

i e | o | it '; Results (Ferrn Slag) ! Resuits (Silico Slag) I
i T arsenic{As) 1 mg/l j BOL(MDL0.003) | BDL{MDL0.003) |
S T Cadmium (Cd) - mg/t  BDL{MDLO.0Z) BDL (MDL0.02) |

me/t 0.31

. 3. Total Chromium {Cr) .

| a4 | cobalt(Co) | me/t 0.24 0.05

— i ) _ ______ i PR R R ]
‘ 5. Copper {Cu) omg/t 0.04 | 0.01 |
i ! e - R ! R U RPN
6 | leadiPr) mg/l | BoL(MDLO02) | BDL(MDLO9Z) |
..................... . . I e e e i | e e e e e

| | o
i 7. | Manganese (Mn) | me/t 3.63 g 9.46

8. Mercury {Hg) ! me/! | 8DL{MDL0.003) . BDL (MDL 0.003)

: | ;
T T I S P IR T . !
9 Nicket {Ni) -ome/t 0.34 0.14

10, Zinc (7n) oot 029 0.06

I 11, | iron (Fe) oomet 9.72

PART - G
Impact of the pollution abatement measures raken on conservation of natural resources
and on the cost of production.

1. lJigging & Briguetting Plant - The ferro alloy slag consists some portion of valuable
ferro alloy material which can be obtained in a directly saleable condition and can
ne sold at reasonably good market rates ss compared to the main ferro alloy
product. The Metal Recovery Plant is being used to recover this portion of metal
from slag. Certain portion of slag is conveyed to Metal Recovery Plant (IVIRP)
wherein it is crushed as to extract good quality Ferro Manganese from the slag
waste. This process involves the following three steps,

« Crushing and screening of metal containing siag.
s Separation of metal from stag.
" s Re-crushing of middling to realize additional metal. The process flow of Metal in
the plant, briguetting unit also provided where the dust from the bag filters and
internal roads dust is converted into briquettes and will be feed to furnace.

. _h{}_&gj\k}z‘_ation of Solid waste (slag) - Solid waste (slag) after metal recovery will be used
i '-'fﬁgg of low lying areas, roads, making and other use.

3. Utrﬁ‘za“uon of Bag filter dust - Bag filter dust will be sold to the nearby Plant.

4. Emy \%o@ment Management Celt - Environmental management cell has been
' estabiished and upgraded for the management and control of environmental issues
_aflsifg due to different activities in the plant. This celt being ensured

‘«4';”' e

T,

s

Page 4 of 7
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e Alr pollution control & management

s Water pollution control & management

¢ Solid waste management

= Proper operation of CEMS {Centinuous Stack Emission Monitoring) and
availability of online data.

s Regular inspection for maintenance of good housekeeping.

o All the compliances as per envirenment legisiation which includes compliance
of corditions of environment clearance consent to operate, authorization and
NOC for ground water withdrawal.

The fume extraction system with bag filters, 1D fan have been provided and the height of
stack attached to the submerged arc furnacz is 45 meters. The emissions leve! ahlways
remains be ow 50mg/Nm3.

Environmental Monitoring - Environmental monitoring such as ambient air quality,
water quality, fugitive emission monicoring , stack monitoring, noise monitoring
ete. regularly done by NABL accredited laboratories empanelied and recognized by
JSPCB & MOEF&CC.

We have installed 60 Nos. of fixed weter sprinklers & 100 Nos. of Fog nozzles in
BFCL, Ferro aHloys plant. Water is a:so sprinkled by water tankers on all the
transport.

Green belt development - This plant has an area of 7.18 acres. Since we have
constraint of fand we acquired and adcition land 1.17 Ha. (2.9 Acres} by the side of
the existing plant premises. Additioral lend outside the plant premises over an
extent of 2.91 Hect. and 1.17 Ha. (2.9 Acres) has been procured. Total 3000 nos. of
plants will be developed over an extent of 1.17 Ha. {2.9 Acres).

Rain water harvesting structure - Rainwater harvesting system s constructed and
rain water collected in the pits settle in the low level sumps to augment the ground
water resources gradually. The total rain water potential of factory premises is
25186 m3.

Online continuous emisston monitorirg system -~ PM 10 Analyzer is installed in this
plant with connectivity to JSPCB server and data is continuously visible in public
domain in the JSPCE website "www ispcb.nic.in”, PM10 values are always within
the prescribed limit, i.e. 100 ug/m3,

Online cortinuous Emission monitoring [CEMS) has been instalied in Stack- 1 & 2

with connectivity to CPCB & JSPCB server and online data are continuously
transmitted to JSPCB & CPCB server. This online data is also visible in public domain

on wepsite of JSPCB “ www.jspeb.nic.in ”

Water Flowmeter - Electromagnetic flow meters with telemetry system are
installed in 2 Nos. of bore wells as per CGWA Noc and the online data continuously
transmitted to CGWA Portal; also a Piezometer is installed in a borewell to sense
ground water level, "

Concrete road - The most ;mportantw dv r_”ti;ag,e of Concrete Road is its service life
due to exceptional durah:tlty Loncretc T’OldS are constructed in all areas of plant
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14. Road Sweeping Machine - Dust sweeping machine has been procured which
remaoved dusts from all the transport Roads.

PARY - H
~ Additional measures / investment praposal for environmental protection including
abatement of pollution prevention of pollution.
Proposals

1. Massive Plantation.
2. Online UPS for SPM maonitors.

PART —1

Any other particulars for improving the guality of the environment.

1. Housekeeping - Fixed water sprinklers have been installed by the side of transport
roads and mobile water tankers also regularly move and sprinkie water in the.dust
prone arcas. A dust sweeping machine installed on tractor regularly sweeps dust
from all the transport roads,

2. Periodically health checkup - Occupational health surveillance of the workers are
carried out on six monthly basis and the last time it was taken up during December
2022,

3. Environmental awareness program - World environment day celebrated every year

" june to inform all the employees about how to protect our environment and

onb
conserve natural resources, also organizing Poster & Siogan competition on

environment day to aware employees towards Environment Conservation.
4. Provided PPEs to all workmen and staff.

e Provided PPEs to all workmen and staff
® Provide safety training to all the statf and workmen.
e Safety day program celebrated at plant premises to aware all the staff and

workmen,
5. CSR program -

e Socio- economic development activities like community development
program, educational program, drinking water supply and health care etc.

= is being done regularly in the surrounding villages.

"”‘:?ﬁ;: B

EN E‘dt}@atlon— Financial aid to Rinki Kumarl, Khusi Khabra, School
d»ﬁt?e*f@pment work of Al Public School, Utkramit Ucchay Vidyalay Manua,
Gum!a{lharkhand] tribie school.

.' .'--ni\{!_.‘ecj-ifgal - Financial atd to Priti Pandey, Sanjay Kabra, Jay Prakash Singh Etc.

R AN

® .»”‘i.gfr-}é'bture Development - Beautification work of Veer Kunwar Singh Statue.

'vz
K ””CSR Expenses for the financial year 2022-23.
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14%

S. No Expenditure Head j Amount in INR

1,80’983“”

I Women Empowerment

i, " Community Welfare 43,22,737

TR Education © 50,24,631

N Health & Medical 92,70,990

<

- SpO[LS o 9}71’877 .

—— ._..i.’97’71,213
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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

Interlocutory Application No. of 2024
arising out of

QOriginal Application No. 44 of 2023/EZ

BETWEEN

il Shrivastava ...Petitioner

AND

" Bihar Foundry and Castings Limited & Ors.

... Respondents

APPLICATION FOR ISSUING APPROPRIATE DIRECTIONS TO THE

RESPONDENT NO. 1 FOR PRODUCTION OFf DOCUMENTS

ANUBHAV KHASTAGIR
Advocate
C/O Mr. Sarathi Dasgupta, Advocate
Room No. 3A, 3# floor, “The Lords”
8, Strand Road, Kolkata - 700001
Mob.: 9748838188 7 8240431066
Email Id: anubhavkhastagir kol@gmail.com
Enrolment No. F/200/367/2023



